FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR APURVA OIL AND
INDUSTRIES PRIVATE INDIA PRIVATE LIMITED OPERATING IN OIL REFINING
INDSUTRY AT AMRAVATI, MAHARASHTRA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along Apurva Oil & Industries Private Limited
with PAN/ CIN/ LLP No. CIN: U17120MH1980PTC022719
2. | Address of the registered office Plot No. A -23/1, MIDC Amravati, Amravati,
Maharashtra - 444605
3. |URL of website Not Available
4. |Details of place where majority of | Plot No. A —23/1, MIDC Amravati, Amravati,
fixed assets are located Mabharashtra - 444605
5. |Installed capacity of main products/ | Not available
services
6. | Quantity and value of main products/ | Main Products: Edible Oil
services sold in last financial year
Quantity & Value of main product sold as per
last available financial statements for FY
2023-24: Nil
7. |Number of employees / workmen Nil
8. | Further details including last available| Can be sought by sending request to the
financial statements (with schedules)| Resolution Professional at:
of two years, lists of creditors, relevant | cirp.apurvaoil@gmail.com
dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants| Can be sought by sending request to:
under section 25(2)(h) of the Code is| cirp.apurvaoil@gmail.com
available at:
10. | Last date for receipt of expression of | 13/07/2026
interest
11. | Date of issue of provisional list of | 23/07/2026
prospective resolution applicants
12.| Last date for submission of objections| 28/07/2026
to provisional list
13. | Date of issue of final list of prospective| 07/08/2026
resolution applicants
14.|Date of issue of information| 12/08/2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants



mailto:cirp.apurvaoil@gmail.com
mailto:cirp.apurvaoil@gmail.com

15. | Last date for submission of resolution | 11/09/2026
plans

16. | Process email id to submit EOI cirp.apurvaoil@gmail.com

17.|Details of the corporate debtor’s| No such registration certificate available with
registration status as MSME. the Resolution Professional.

Sd/-

CA Swapnil Mukund Agrawal

Resolution Professional for Apurva Qil & Industries Private Limited
Registration number: IBBI/IPA-001/IP-P00845/2017-2018/11429

AFA No.: AA1/11429/02/300627/108943 (valid till: 30-Jun-2027)
Process Mail Id: cirp.apurvaoil@gmail.com

Reg. Address: Flat. No. 201, Krushna Kunj, Plot No. 10C, Nawab Layout,
Near Tilak Nagar Ground, Nagpur, Maharashtra — 440010

Place: Nagpur

Date: 25/06/2026
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FORM 6
INVITATION FOR EXPRESSION OF INTEREST FOR APURVA OIL AND INDUSTRIES PRIVATE
INDIA PRIVATE LIMITED OPERATING IN OIL REFINING INDSUTRY AT AMRAVATI, MAHARASHTRA

(UWWW(!)NMW“WMNM
(Insolvency Resolution Process for Corporate Persons) Reguiations, 2016 )
Relevant Particulars
.| Name of the corporate deblor along Apurva Oll & Indusines Private Limited
with PAN/ CIN/ LLP No. CIN: U17120MH1980PTC022719
2.| Address of the registered office Plot No. A- 23/1, MIDC Amravati, Amravati,
Maharashira - 444605
3.| URL of website NotAvailable

.| Delais of place where mejority of fixed
assets are located

Plot No. A 23/1, MIDC Amravati, Amravati,
Maharashira - 444805

5.| Instaied capacity of main products/ services

Notavailable

Quantity and value of main products/
services sold in last financial year

Main Products: Edible Oil
Quantity & Value of main product soid as per last
available financial statements for FY 2023-24: Nil

Number of employees / workmen

Further detalls inchuding last avaliable fnancial
statements (with schadules) of two years, ists
of creditors, relevant dates for subsequent
events of the process are available at

Can be sought by sending request to the Resolution
Professional at: cirp.apurvacil@gmail.com

Eligibdity for resolution applicants
under section 25(2)(h) of the Code is

Can be sought by sending request to:

1300772026

2300712026

28/07/2026

0710872026

| 12082026

1110972026

cirp.apurvaoil@gmail.com

No such registration certificate available with the
esolution Professional.

Resolution Professional for

Apurva Oll & Industries Private Limited, Registration number:
IBBUPA-DDP-PODS4S/2017-2018/11429 AFA No.: AAT/1142302/300627/108943 (vaid til: aomzom
Process Mail Id: cirp.apurvaci@gmai com Reg, Address: Flat. No. 201, Krushna Kunj, Plot No. 10C,

Nawab Layout, Near Tilak Nagar Ground, Nagpur, Maharashtra 440010

Resolution
S#CAWIMW

Place: Nagpur Date: 2506/2026
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(valid till: 30-Jun-2027)

Process Mail 1d: cirp.apurvaoil@gmail.com Reg. Address: Flat No. 201, Krushna Kunj. Plot

No, 10C, Nawab Layout, Near Til,

ak Nagar Ground, Nagpur, Maharashtra — 440010
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